
CENTRRL ADINISTRIT.IVE TR•IBUNL 
LORE BENCH 	 . 

.Secod Floor,. 
Commercial Complex, 
Indiranagér, . 
6angalor.e-560039. . 

Dated:24stp1993 

APPLICRT ION No(s) 	97'Of  99• 	. 	. 

. APPL ICANTS:M.C.Gudur 	"is. ISecret,ary,Deptt.of Posts, - 	. 	 . 	New Delhi & Others. 
TO. 	. 	 . 	 .. . . 

j,i . Sri.S.K.Mohivuddin. Ad 	+at1r11 4'L+ 	 -----•J - ----i ------, 	 U,JIiVIJU iLOOl, 
Sujatha Gomplex,Gandhjnagar,Bflgior9 

Post Master General, (Staff), Karnataka Circle,Bangalore..j. 

S±i.G.Shanthappa,di .Central Govt. Stng .Couns él, Bangalorel. 

5ubjct:— Forwarding Of cpies of the Order nassed 

Please find enclosed herewith a copy of the 
ORDER/STAY/INTEFIp'j ORDER, passed by this Tribunal in the 
above said application(s) on14th Septernber493. 
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. 	 . 	 ICIAL BRANCHES. 	. 
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APPLICATIOK No,97193 

Sri PLC. Gudur, 
S/c. Sri Chandappa Gudur, 
Sub—Post Nester, 
Shorapur P.O. 

(Shri S.K. Nohiyuddin .. Advocate) 

Vs. 

1. Union of India through 
Secretary, Department of Posts. 
Dock .Bhavan, New Delhi - 1. 

Applicant 

chief Post Plaster General, 
Bangalore - 1. 

The Senior Superintendent of 
Post Offices, 
Gulbarga - 1. 

(Shri C. Shanthappa 

,•• 	Respondents 

Advocate) 

This application, having come up before this 

Tribunal today for hearing, Hon'ble ustice llr. P.K. 

Shyamsundar, Vice Chairman, made the following 

0 RD E A 

The applicant, after qualifying for promotion as 

Inspector of Post Office in virtue of having passed the 

prescribed examination ary thereafter required to undergo 

/ 	PL4:), 
/ 	

)' ra 

iniflg before fitment into the higher post of Inspector of 
.1 

. 	
t Office. while eli that happened in the year 1989 in 

t he hM passed the examination in the year 1989 he 
 

ected to.undergo training. We de all this

11   m Annexure Al. But. •pleadin that he was uneell he asked 

the1' to put off the training for a period of one year as per,  

Annaxura A-3. 
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Accordingly, acceding to his request for not taking 

the training for a period of one year on account of ill-health 

the department put off his training by one year as per Annexure 

A-4, dated 22.1.1990. But, even during th&r6nsd)9Wt4mra,, the 

applicant again applied for extension of t41postponement of 

training for a further period of three months as per Annexure 

A-6 dated 30.30990. That probably irritated the department 

who promptly proceeded to remove his name from the list of 

approved I.P.O. candidates of 1989 batch vide Annexure A-B, 

dated 20/21.9.1990. He then made a representation dated \ 

8,10.1990 as at Annexure A-9. But, in 
t$ fall 

e earlier. representa-

tion dated 8.10.1989, he had offered toundèrgO the training 

immediately and asksd the department not to cancel his empanel-

meat but that request was turned down by the Department as per 

Annexure A-1, dated 3.5.1991. 

The applicant, apparently not one 6 giving up the 
fib 

chance of promotion easily made a further representation as 
) 

per Annexure A-Il which was rejected on 23.3.1992 as per 

Annexure A-12 and hence this application. 

After having heard Shri S.K. llohiyuddin for the 

applicant and Shri G. Shanthappa, Learned Standing Counsel, it 

seems to us that on grounds of ill-health, the man having 

opted out for training temporarily could not have been done 

out of the chance of promotion by being removed from the panel 

of prospective promotees. 

Shri S.K. Mohiyuddin appeer±?tg-or--  the -ap4ee4t says 

his client is now willing to take up the training which i 

mandatory and says even earlier he was prepared to do that. 
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Whatever that may. be, we think it proper to direct the 

department to depute the applicant for .training.afld appoint 

him to the post of In8pector of Poet Office after the comple—. 

tion of the training. All benefits flowing from any1promotiofl 

will accrue only from the date of appointment as Inspector of 

Poet Off joe after completion of training. The applicant will 

not be entitled to claim any benefits from an antecedent 

d into a vacaflcY arising in 1993 period, lie will be fi  

nd not in any previous vacancies. No costS. 

	

MEM8(R (A) 	
VICE CHAIRPN 

pap. 	- 

V)?3  
1cM agcicli 


